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papeI" industry has been complaining of 
declining profits and stagnation of demand. 
there is no definite indi~tion of any medium 
aad lar&e paper mills facing closure on 
account of these reasons. 

(b) Tbe paper industry is confronted 
with the problems of availability of ce1lulosic 
raw materials, shortage of power and coal 
and technological obsolescence. The overall 
performance of the Industry in terms of 
capacity build-up and production is consider-
ed to be satisfactory. The installed capacity 
of the indu~try has gone up from 24 lakb 
tonnes in 1984-85 to 28 51 lakb ton'1~S at 
tbe beginning of 1988. The production of 
paper and paperboard whicb was 13.70 lakb 
tonnes in 1984 has also gone up to t 6.80 
lakh tonnes (estimated) at tbe end of 
1987. 

(c) and (d). Various reliefs and conces-
sions have beeD extended in recent )'t:ars to 
enable the paper industry in general (0 Im-

prove its capacity utiljsation aDd financial 
viability. 10 the Budget proposals for 1988-
89, a reduction of Rs. 100 per tonne in 
excise duty applicable to small parer mills 
and a reduction of Rs. 300 per tonnc In the 
case of other mms using non-conventional 
raw materials bas been announCt:d. The 
problems of paper industry are kept In \iew 
\\bile formulating policies and programme~: 
for tbe development of tbe indu::.tl:. from 
time to time. 

Setting up of Industries in Kalabarrdi 
di§tric:t of Orissa 

10337. SHRI BRAJA MOHAN 
MOHANTY: Will the Minister of INDUS-
TRY be rklc;ed to state: 

I a) whether Kalahandi district of Orissa 
bas been declared a non-industry district; 
and 

(b) if 50, wbether any industl)' has been 
or is proposed to be established In that 
district? 

THE MINISTER OF STA TE IN THE 
DEPARTMENT OF INDUSTllIAL DEVE· 
!-OPMEN'i~ IN THE MINISTR Y OF 

INDUSTRY (SHRI M ARUNACHALAM)! 
(a) and (b). No, Sir. As there was a 
medium scale industry existing in Kalabaodi, 
it was oot identified as No Industry District. 
During the last three years one unit viz. 
M/ s. Orissa Vegetable Oils Complex Ltd., 
has been granted DGTD registration for 
manufacture of fatty acid, glycerine and 
soap at Kisingha. 

Calcium Carbide Plant at Rairaugpur 
in Orissa 

10338. SHRIMATI JAYANTI PAT-
NAIK: WilJ the Minister of INDUSTRY 
be pleased to ~tate : 

(a) whether the establishment of tbe 
Calcium Carbide plant at Rairangpur in 
Onssa has been dc:layed ; 

(b) if so, the reasons therefor; aod 

(c) the 'teps taken to expedite the setting 
up of the abo\le' plant ? 

THE MINISTER OF INDUSTRY 
(SHRJ J VENGAL RAO): (a) and (b). 
M/~. Indian Carbide & Chemicals Limited, 
Calcutta, who are e6tabltshIOg the Calcium 
Carbide plant at Rairanl!pur in Ofl~sa. have 
informed their project has been delayed due 
to paucity of funds aflslJlg out of late fit'at-
ing of equity shares is~ue for tbe public, be-
cause of tbe depression in the !>hare market. 

(c) Ac-:ordmg to the C0mpany, the 
financial IDstltuttons. wbo were approact ed 
for term loan to meet the over run cost, 
have just sanctioned the same. Further. tbey 
are expedltmg dIsbursement of funds from 
promoters aho and they expect to complc:re 
tbe project 10 about three montbs tune after 
the required funds are received. 

Committee 00 sbariog of uoallocated 
power among StafeB 

10339. SHRI RAM BAHADUR 
SINGH: Will tbe Minister of ENERGY t-e 
pleated to ,tate : 

(a) "hether Government ba~e appointed 
a committee to 80 into tbe question (If Iba~-
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ing of unallocated power from the Central 
Sector power stations among tbe States; 

(b) wbetber tbe sub"committee bas 
completed its report; and 

(c) jf 80, the recommendations of the 
sub-committee ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGJ): (a) to (c). No, 
Sir. However. the question of reserving a 
portion of tbe electncity gep.erated at Central 
Power Stations for supply to Central Public 
Sector UDdertakin~s. primarily in the core 
sector, has been referrc:d for consideration 
to a Committee on which the ~tate ElectrI-
city Boards are represented and whicb bas 
not yet submitted its report. 

Improvements In ol~ tbermal power 
plants 

10'40 SHRI SATYENDRA NARA-
Y AN SINHA: Will the MiDlster of 
ENERGY be pleased to state: 

(8) whether tbe Central Electflcity 
Authorit} has planned to bnng about 
improvements by fittmg new parts. wherever 
necessary. ID several (' Id thermJ I po ..ver 
plants to raise tbelT Plant Load Factor 
(PLF) or to extend their life; 

(b) if so, tbe details thereof; and 

(c) whetber this is proposed to be done 
witb indigenous expertise ooly ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SNSHILA ROHTAGI): (a) Yes, Sir. 

(b) In order to improve the performance 
of eXisting thermal power statiODS .. a Centrally 
sponsored Renovation and Modernisation 
Programme IS being implemented with a 
Ceotrai Loan component of Rs. 500 crores 
at 34 thermal power stations in the country 
compnsing '62 thermal geoeratiog units 
aggregating to a capacity of 13475 MW. 
The power station-wise details of the R & M 
schemes is given below in tbe statement. 

(C1 Indigenous expertise is being utilised 
for renovation and modernisation of thermal 
gec eratlOg units manufactured in the country. 
Howe\'cr. for imported tbermal generatina 
UDItl> where indigenous knowhow is not avai-
lable ID tbe country, assistance from the 
origmal foreign suppliers is being sought. In 
cases where imported tecbno~osy bas become 
obsolete and modern indigenous technology 
in available. deployment of the same is 
inSIsted as far as possible. 




